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SHRI JIBON ROY: Sir, give some
direction to the Government. (Interrup-
tions)

MR. CHAIRMAN: You have associ-
ated yourself. (Interruptions)

Disruption of Screening of Film ‘Fire’ in
Mumbai

SHRI KULDIP NAYYAR (Nomi-
nated): Sir, I want to draw your attcntion
to the disruption of the screening of the
film ‘Fire’ in Mumbai and stopping it.
The film has been properly certified. Not
only that, it has received 14 international
awards, two of them to Shabanaji. No
other Indian film has ever got so many
awards. The film has run for two weeks
and suddenly the emperor of Maharasht-
ra, Bal Thackeray decides that it should
not be run and then 200 goons, Shiv
Sainiks, go to the ...(Interruptions)... 1
am not yielding (Interruptions)

SHRI SANGH PRIYA GUATAM:
You cannot mention the name of a per-
son who cannot defend himself in the
House. ...(Interruptions)... This is against
parliamentary norms and practices ...(/n-
terruptions)...

SHRI JIBON ROY: You are not sup-
posed to speak in this way. ...(Interrup-
tions)...

SHRI SATISHCHANDRA SITARAM
PRADHAN (Maharashtra): This should
be removed from the record. ...(Interrup-
tions)... The name of the person who
cannot defend himself should not be
mentioned on the floor of the House.
...(Interruptions)... This is to be re-
moved.
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SHRI JIBON ROY: His people have
threatened. ...(Interruptions)...

MR. CHAIRMAN: Let Mr. Kuldip
...(Interruptions)...

SHRI KULDIP NAYYAR: Sir, on
Wednesday 200 Shiv Sainiks stormed the
New Empire Theatre in Fort area and
stopped the screening of the film ‘Firc’
The officials of the New Empire Theatre
alleged that the agitators came to the
theatre at one o’clock and broke the
glasses, the display windows and
damaged the ticket counters. They burnt
the posters of the film and compelled the
manager to return the money to those
people who had already bought tickets.
Not only that the Chief Minister who
should be a protector of all these things,
who should be more democratic and
allow other point of view to the
expressed, says that he not only supparts
the protectors but also congratulates
them. He says that culture is more
important than the glorification of art. I
do not know what the difference betwecn
art and culture is. What is art and what is
culture? Art is really a part of culture.
So, what he is trying to say I do not
understand. ...(Interruptions)... The more
important thing is that it is a cultural
goondaism and a cultural vendalism
which is going on. ...(Interruptions)...

st v firg v we F oY T qualt
& ¥ FeR @ waew I aga AE )
.. (TEgH)...

ot s fifg (3| Ww): 3 I o
3m d@m frew aw) .. (EEM)...

st Fedm Y oo & W W W
. (FAUH) ...

st anw fifg: s Fow ¥ W weE?
M dm FeR ¥ .. (F=RAE)...

SHR1 KULDIP NAYYAR: Sir, I
mentioned this fact to the Prime
Minister.

s o fiw: s Reew 2fEm wee
...(SqEEgmR)...

st wdtwr war: amq 2Ew A1 Im I
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SHRI KULDIP NAYYAR: Sir, my
submission is that in this country ot our

there is freedom of expression. Then, I .

do not know why these people do no
apply  the democratic methods  of
protestng. ... (Interrupiions)... Theyv can
hold a peaceful demonstration,
-(Interrupiions)... They should not go to
a theatre and destroy it.
A nterruptions)... If they differ with the
fitm, then thcy can hold a peaceful
demostration. ... (Interruptions)...

MR. CHAIRMAN: Let Mr. Kuldip
Nayyar complete.

SHR] KULDIP NAYYAR: But, they
are indulging in burning, in destroying
and in doing all these kinds of things. Sir,
I was speaking to the Prime Minister just
a few minutes before and his advice was
that those people who do not like the

[RAJYA SABHA]
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fitm, should not go there. Why should
thev stop it? T hope this not really going
to happen in Delhi because a lot of
people would like to see this film. It is
not only an art film but it is one of the
outstanding films. Sir. 1 dgmand that the
Chief Minister of Maharashtra should
withdraw his remarks. I want this film to
be shown again not only in Mumbai but
all over the country as well.

SHRI PRITISH NANDY
(Maharashtra): 1 agree that this is sn
issue about the freedom of expression.
But, Sir, if we want to give voice 1o
alternative  sexuality in  this  case,
lesbianism — that this film attempts to
place in a proper and sympathetic
perspective, we must. at the same time,
fearn to lend voice to alternative political
beliefs and convictions. Sometime back.,
the Government of Maharashira  was
persuaded by the Union Government, on
the persuasion of this very same august
House, to ban Pradeep Dalvi's play on
Nathuram Godse, which tried to dwcll
into the mind of Gandhiji’s assassin. By
doing this, we are driving alternative and
oficn radical perspectives and points of
view-underground and making heroes and
heroines out of assassins and lesbians. 1
agrec this does a disservice to the nation.
This way. we will make murder and
sexual deviation heroic. 1, therefore urge:
Let the Government stay out of such
issucs. et the people of India tauke their
own decisions. Let them watch such tilms
and plays if they want. Let them reject
them if they want. It is the prerogative of
'the people of India. It is the prerogative
of the box-office. Let the political parties
protest against and defend such films and
*plays as per their own beliefs, their own
convictions. Let them argue over it. Lct
the mahila wings of different political
parties take their own independent
positions on this. But, let the
Government and let this august House
stay out of this debate. And, in these
difficult times, let us not waste the
valuable time of this House in defend-
ing  assassins and lesbians  or
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driving them underground. Thank you.

PROF (SHRIMATI) BHARATI
RAY (West Bengal): Sir, much has.al
ready been said on this. I just wanted to
make a couple of points. First of all,
what was done in Mumbai was unethical
because the movic was cleared by the
Censor Board. And, every cinema house
has a right to show it, To force them to
withdraw the movie is 'against ‘law and
order. Today, you will stop one movie,
and the next day, you will stop another
movie. Where is the end to this row? I
want to ask those who forced the closure
of the movie: Is rape in tune with Indian
tradition? Every third movie on Doordar-
shan and in the theatres is showing rape.
There is no attempt to stop it. Is the
dance and music we see on the screen
these days in tune with Indian tradition?
After  Satyajit Ray's  “Shatranj-Ke-
Khiladi”, I cannot remember any film
showing Kathak dance. Sir, Kathak,
Kathakali, Manipuri, all these have van-
ished. There is no propagation of Indian
tradition.

My second point, which is very impor-
tant, is, I think, the, whole incident indi-
cates and proves one attitude, and one
attitude only - the voice of the minority
must be throttled by force. Sir, as far as I
am concerned, actually, as ] see it, the
threat to the Sufi shrine in Karnataka and
the threat to the move “Fire”...(interrup-
tions).... I do not want to take a long
time ...(interruptions)... Sir, I want to
make only a couple of points ...(interrup-
tions)...

SHRI SANGH PRIYA GAUTAM:
She is deviating from the subject ...(inter-
ruptions)...

TR T T TR IV A &
far &2 (smEEm)...

MR. CHAIRMAN: Let me say ...(inter-
ruptions)... 1 have given time to three
persons. -So, I have to give time to her
also ...(interruptions)...
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SHRI SATISHCHANDRA SITARAM
PRADHAN: Sir, she should speak on
the subejct onlv ...(interruptions)...

PKOF. (SHRIMATI) BHARATI
RAY: When Pritish Nandy was speaking,
we kept quite ...(interruptions)... 1 am
speaking on the point ...{interruptions-
)...Just a minute. 1 would not take much
time ...(interruptions)...

sirelt el widd: M 38 Wl e
Aer AT .. (TIEA)...

PROF. (SHRIMATI) BHARATI
RAY: The threat to the shrine in Karnat-
ka and the threat to the movie are two
sides of the same coin. (interruptions).

MR. CHAIRMAN: Please let her
speak.

PROF. (SHRIMATI} BHARATI
RAY: Sir, both smack of intolerance.
The message is: everybody must have
faith in what the dominant majority be-
lieves. Nobody should be allowed to ar-
ticulate, exhibit, publicize against the do-
minant value system.” This, Sir is a form
of fascism; a threat 10 democracy and a
threat to the Indian tradition. The Indian
tradition hus been a tradition of accept-
ance, of tolerance and of assimilation.
This is what India has said. I demand a
strong action against those who were
involved “in it. The Government should
give a clear declaration that such intoler-
ance and unindian action should not be
tolerated.

MR. CHAIRMAN: Now, Shri Jitendra
Prasada.
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Formation of three ncw states out of the
existing state of Madhya Pradesh, Uttar’
Pradesh and Bihar.
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Crop damage in different parts of the
country, particularly in Punjab dué tc
unseasonal rains
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